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[Shri B. R. Bhagat]

tion 43 of the Industrial Finance Cor-
poration Act, 1048:—

(1) Noufication No. 9/65 publish-
ed ia Gazette of India dated
the .}3rd October, 1965, making
certiin further amendment to
the General Regulations of
the Industrial Finance Cor-
porstion of India;

(ii) The Industrial Finance Corpo-
ratiom (Issue gnd Management
of lionds) Amendment Regu-
laticns, 1885, published in
Notiflcation No. 10/85 in
Gazuvtte of India dated the
23rd October, 1965, [Placed
in Library. See No. LT-5207/
65.]

ANNUAL Rmorts or INDIAN CENTRAL
Anrrcanutr Commritree (Hmwor ver-
BIONS)

S8hri Shahowas Khan: I beg to lay
on the Tably a copy each of Hindi
wersion of the Annual Reports of the
Indian Central Arecanut Committee,
for the years 1961-82 and 1062-63.
[Placed in Library. See No. LT-5208/
85.]

Notrrications unDEr ESSENTIAL
CommopimiEs  AcT

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): I beg to lay on the Table
a copy each of the following Notifica-
tions under sub-section (6) of section
3 of the Essential Commodities Act,
1955: —

(1) The Roller Mills Wheat Pro-
ducts (Price Control) Fifth
Order, 1865, published in
Notification No. GSR. 1858 in
Gazette of India dated the
12th November, 1885;

(i) The Delhi Roller Mills Wheat
Products (Retail Price Con-
trnl) Amendment Order, 1863
publishid in Notification No.
GSR. 1657 in Gazette of India
dsted the 12th  November,
1965. [Placed in Library. See
No. LT-5200/85.]
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12.30 pm.
RULES COMMITTEE
Fmst REroRT
Shri Krishnamoorthy Rao  (Shi-

moga): 1 beg to lay on the Table un-
der sub-rule (1) of rule 331 of the
Rules of Procedure, the First Report
of the Rules Committee,

12.30} hra.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

TweLFTH REPORT

Shri Subodh Hansds (Jhargram): I
beg to present the Twelfth Report of
the Committee on Punblic Under-
takings on action taken by Gowvern-
ment on the recommendations con-
tained in the Twenty-eighth Report of
the Estimates Committee on Indian
Oil Company Limited (now Indian Ot
Corporation Limited).

12,304 hra

PATENTS BILL—contd.

Mr. Speaker: The House will now
take up further consideration of the
motion for reference of the Patents
Bill to g Joint Committee, moved om
the 22nd November, 18865,

Shri Shree Narayan Das may now
continue his speech, He has already
taken nine minutes, Out of 5 hours al-
lotted 1 hour and § minutes have al=
ready been availed of.
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